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HOUSING FOR EWS 
 

No. 1737  SHRIMATI RITI PATHAK:  
SHRI KAUSHALENDRA KUMAR: 
 

 

 Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 
to state: 
 
(a) whether the Government has constructed houses for the 

economically weaker section of the society under Pradhan Mantri 

Awas Yojana in urban areas of the country including Madhya 

Pradesh and Bihar; 
 

(b) if so, the details thereof along with the amount of funds 

sanctioned/utilised and the number of housing units constructed 

and beneficiaries under the scheme during each of the last three 

years and the current year, State/UT-wise including Madhya 

Pradesh; 
 

(c) whether various States have sought financial assistance from 

the Housing and Urban Development Corporation during the said 

period to construct houses for the economically weaker section of 

the society; 
 

(d) if so, the details thereof along with the action taken in this 

regard; and  
 

(e) the time by which the pending project, if any, is likely to be given 

final shape? 

 
Contd… 



-2- 
 

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 
MINISTRY OF HOUSING & URBAN AFFAIRS 

[SHRI HARDEEP SINGH PURI] 

**** 

 

(a) & (b): Yes, Madam.  State-wise, including the States of Madhya 
Pradesh and Bihar, details of central assistance sanctioned & 
released and housing units sanctioned & completed/constructed 
under the Pradhan Mantri Awas Yojana (Urban) [PMAY(U)] during the 
last three years and current year are at Annexure. 

(c) to (e): As reported by HUDCO, during the said period, HUDCO has 
been approached by the States of Tamil Nadu, Jharkhand, 
Uttarakhand, Andhra Pradesh, Uttar Pradesh and Telangana for 
financial assistance for construction of houses for the economically 
weaker section of the society under the PMAY(U).  

The year-wise details of sanctions are as under: 

Year No. of 
Schemes 

Total 
Project Cost 

(Rs. in 
crore) 

Total HUDCO 
Loan 

(Rs. in crore) 

Total No. of 
Housing Units 

2014-15 - - - - 

2015-16 - - - - 

2016-17 6 6,985.05 2,710.17 2,02,694 

2017-18 3 13958.71 4187.50 2,62,500 

 

No project proposal of any State is pending with HUDCO for 
sanction.    

******* 



Annexure referred in reply to LSUSQ No. 1737 due for 06.03.2018 

States/UTs wise details of Central Assistance Sanctioned & Released and Houses 
Sanctioned & Constructed during each of last three and current year under PMAY(U) 

[as on 19th Feb. 2018] 
 

Rs in Crore 
 

 
Sl. 
No. 

 
Name of the 

State/ UT 

 

Central 
Assistance 
Sanctioned 

Central 
Assistance 
Released / 

Utilised

Houses Sanctioned for beneficiaries 
Houses 

Constructed 
 

2014-15*
2015-16  

2016-17 
Current year 

(2017-18) 

1 A&N Island (UT) 9.14 - - - - 609 -
2 Andhra Pradesh 10,288.39 1,126.06 1,617 25,28 232 4,89,360 25,285
3 Arunachal Pradesh 145.73 57.03 1,536 15 70 4,486 15
4 Assam 1,040.92 161.07 - 17 24,353 44,997 170
5 Bihar 2,176.00 638.85 11,276 4,17 46,791 48,157 4,178
6 Chandigarh (UT) 0.71 0.71 - 36 3 31 36 
7 Chhattisgarh 1,330.44 261.42 300 3,17 16,963 60,918 3,176
8 D&N Haveli (UT) 45.96 10.89 - 27 858 2,078 278
9 Daman & Diu (UT) 7.16 1.54 - 37 51 410 37

10 Delhi (UT) 29.91 29.91 - 1,43 164 1,193 1,436
11 Goa 1.35 1.35 - 65 10 54 65
12 Gujarat 2,958.01 1,479.56 30,494 57,34 45,380 54,233 57,343
13 Haryana 1,402.86 145.71 3,226 2,19 979 78,385 2,192
14 Himachal Pradesh 97.09 37.39 300 19 3,505 38 194
15 Jammu & Kashmir 152.77 17.60 369 19 5,880 3,261 191
16 Jharkhand 2,290.83 497.55 3,931 27,31 52,886 90,201 27,319
17 Karnataka 5,842.98 827.39 23,125 43,17 1,06,810 2,22,517 43,178
18 Kerala 1,256.39 199.61 2,118 2,56 26,187 53,421 2,569
19 Lakshdweep (UT) - - - - - - - 
20 Madhya Pradesh 7,008.75 1,539.01 8,123 33,73 1,57,853 2,49,650 33,737
21 Maharashtra 2,710.61 915.33 - 25,04 1,24,555 44,200 25,046
22 Manipur 396.89 159.76 - 19 9,748 16,714 192
23 Meghalaya 11.85 5.24 - 48 52 728 48
24 Mizoram 216.02 18.89 142 25 15 3,456 257
25 Nagaland 229.37 85.40 1,054 46 12,506 5 464
26 Orissa 1,362.17 306.08 11,235 2,75 26,045 36,346 2,756
27 Puducherry (UT) 87.59 23.77 - 38 3,855 1,969 38
28 Punjab 614.53 85.33 - 1,34 42,641 709 1,348
29 Rajasthan 897.47 398.39 21,908 17,17 3,303 13,715 17,177
30 Sikkim 7.77 0.29 - 2 1 516 2
31 TamilNadu 6,576.67 1,678.62 4,880 38,10 1,88,588 2,05,709 38,103
32 Telangana 2,866.35 679.18 1,198 2,06 1,218 1,07,294 2,062
33 Tripura 1,216.11 431.76 3,005 7,45 42,906 32,955 7,453
34 Uttar Pradesh 4,604.57 498.48 8,409 8,01 11,020 2,75,888 8,016
35 Uttrakhand 362.82 148.69 3,130 2,09 2,010 10,648 2,096
36 West Bengal 2,205.94 1,030.36 472 27,53 68,888 1,519 27,538

Grand Total :- 60,452.10 13,498.20 1,41,848 6,03,854 10,26,326 21,56,370 3,33,995

* Includes 1,41,848 houses of RAY subsumed under PMAY(U). 
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